47 Motion on Address

SUPPLEMENTARY DEMANDS FOR
1954-55

The Minister of Revemue and De-
fence Expenditure (Shri A. C. Guha):
1 beg to present a statement show-
ing Supplementary Demands for
Grants for expenditure of the Cen-
tral Government (excluding Rail-
ways) in 1954-55.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

TWENTIETH REPORT

Shri Altekar (North Satara): I
beg to present the Twentieth Report
of the Committee on Private Mem-
bers’ Bills and Resolutions.

—

PANEL OF CHAIRMEN

Mr. Speaker: I have to inform the
House that under sub-rule (1) of Rule
9 of the Rules of Procedure and
Conduct of Business, I nominate the
following Members on the Panel of
Chiarmen in place of the Members’
nominated earlier by me on the
Panel:

Pandit Thakur Das Bhargava,
Sardar Hukam Singh, Shri Upendra-
nath Barman, Shri Frank Anthony,
Shrimati Renu Chakravartty and
Shrimati Sushama Sen.

—_—

MOTION ON ADDRESS BY THE
PRESIDENT

Mr. Speaker: Now, we will take
up the debate on the President’s
Address.

Before I call upon Shri Tribhuan
Narayan 8ingh to move his Motion
of Thanks to the President I have to
announce that under rule 21, I fix
that the time limit for speeches shall
be ordinarily 15 minutes and not more,
with the exception of Leaders of vari-
ous groups, and the Prime Minister for
whom 30 minutes or more will be
allowed if necessary to replx ta the
debate on behalf of the Government.
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aFmet @t ? Shall I get fifteen minuteS
or more ?

Mr. Speaker: He will get more.
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